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(a) whether any  archaeological
excavations were carried out in Vidisha
district of Madhya Pradesh, during the
years 1965 and 1966;

(b) what were the important articles
recovered during these excavations and
whether he would give a list thereof;

(c) what were the reasons for not
placing these articles in the Vidisha
museum;

(d) to which place these articles
have been removed and under whose
orders; and

(¢) whether these articles would

not be brought back to Vidisha?]
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UTHE MINISTER OF STATE INT
THE MINISTRY OF EDUCATION
(PROF. SHER SINGH): (a) The ex-
cavation at Vidisha was carried out
during the field seasons of 1963-64
(November 1963—May 1964) and 1964-
65 (January—May 1965).

(b) The excavation revealed a»
occupational sequence ranging from, the
chalcolithic (circa 1200 B.C.) to-the post-
Gupta period (circa 7th century A.D. and
later). Pottery and other finds, typical of
each period,, were found from the
excavation. As the list is too large it is not
possible to list them up here.

(c) The objects are at present under
study by the excavator. It is customary
that unless a report on the excavation is
completed, the excavated finds are not
displayed in the-museums.

(d) Some of the objects are at Bho-
pal, and some at Delhi. It is the normal
practice that the excavator is allowed to
study the objects at his headquarters.

(¢) No, Sir. The objects after being
reported upon will mostly be housed in
our Central Antiquities Collection at
Delhi. A part of these may, however, if
considered necessary, be given over to the
State Government for display in their
museums. |
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t [NEGLIGENCE IN MANDSAUR TELEPHONE
OFFICE

" 610. SHRI V. M. CHORDIA: Will the
Minister of COMMUNICATIONS be
pleased to state:

(a) whether Government's attention has
been drawn to the news item entitled
"Mandsaur telephone office me laparwahi"
(negligence in Mandsaur telephone office)
which appeared at page 3 of the daily
"Swadesh", published from Indore dated the
11th July, 1967; and

(b) if so, what steps have been taken by
Government to improve matters in that
office?]
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to Questions 2322

ttTHE MINISTER OF STATE IN THE
DEPARTMENTS OF PARLIAMENTARY
AFFAIRS AND COMMUNICATIONS
(SHRI L. K. GUJRAL): (a) Yes, Sir.

(b) The report from the Postmaster-
General, Bhopal i that the calls are being, put
through according to the priority in booking
and the allegation that the speculators are
being favoured is not correct. The calls
booked by the press correspondent on the Sth
and 6th July could not be put through at the
particular time due to the line being either
noisy or out of order. The delay in putting
through calls to Indore is due to the
availability of only one outlet and the
question of increasing the number of outlets
has already been taken up.]
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t [PERSONS KILLED BY HOSTILE NAGAS

611. SHRI V. M. CHORDIA: Will the
Minister of HOME AFFAIRS be pleased to
state:

(a) the number of persons (i) killed; and
(i) abducted by the hostile Nagas between the
period from Ist January, 1967 to the 21st
July, 1967,



